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(vii)Issue of Guidelines on Safety and Security of Tourist including Tips for
Travellers to States and UTs: Guidelines on Safety and Security of Tourist
for State Governments/Union Territories and Tips for Travellers have been
formulated in August 2014 and circulated to all State Governments and Union
Territories. These guidelines have been issued with an objective to help/provide
direction to the State Governments and Union Territory Administrations in
formulating guidelines for tourists safety and security.

(e) and (f) As per the Report of the “Working Group on Tourism’ for the Twelfth
Five Year Plan (2012-17) set up by the then Planning Commission, the requirement
of additional hotel rooms under classified category in 2016 over 2010 is estimated
to be 1,90,108 hotel rooms.

Construction of hotels is primarily a private sector activity. The Ministry of
Tourism, however, has advised the State Governments/UT Administrations to follow
tourism friendly policies for augmenting hotel room supply like allotting land sites
for hotels on revenue sharing basis, granting extra Floor Space Index (FSI)/Floor Area
Ratio (FAR) for hotels, adopt Single Window approach for clearing Hotel Projects
and Rationalization of Taxes.

The Ministry of Finance, Government of India has also included the following
in the “Harmonised list of Infrastructure Sub-Sectors” to boost supply of hotel rooms
in the country:

(1) Three star or higher category classified hotels located outside cities with
population of more than one million.

(ii) Hotels with the project cost of more than ¥ 200.00 crore ecach in any place
in India and of any star rating. This clause is applicable with prospective
effect from 07.10.2013, the date of Notification and available for eligible
prospects for three years from the date of notification i.e. 07.10.2013, the
eligible cost of ¥ 200.00 crore excludes cost of land and lease charges but
includes interest during construction.

Funds for auditorium and tourists guest house at Guru Ghasidas Ji
and Giroudpuri in Chhattisgarh

+1191. DR. BHUSHAN LAL JANGDE: Will the Minister of TOURISM be
pleased to state:

(a) whether Central Government while considering the need for it will approve
and allocate the funds for the auditorium and tourist guest house at the birth place
of Guru Ghasidas Ji and tourist place Giroudpuri in Chhattisgarh; and
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(b) whether Government will pay special attention to the development of
Jaitkham and destinations worth visiting as they have assumed significance due to
the completion of the work of building the tallest Jaitkham in Giroudpuri and flow

of tourists in large numbers?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMA): (a) Development and Promotion of tourism is primarily undertaken by the
State Governments/Union Territory Administrations themselves. Ministry of Tourism
provides Central Financial Assistance (CFA) for tourism projects which are prioritized
in consultation with the State Governments/Union Territories. The projects which
are in accordance with the scheme guidelines are sanctioned/funds released subject
to availability of funds, submission of Utilization Certificates for funds released to

them in the previous years.

Ministry of Tourism, Government of India has sanctioned an amount of ¥ 500.00
lakh for the project Development of Giroudpuri Tourist destination in Chhattisgarh
in the year 2014-15. The project proposal submitted by State Government includes
Construction of Amphitheatre and pilgrim’s Shelter.

(b) Department of Tourism, Government of Chhattisgarh has informed that
proper attention has been paid towards development of Jaitkham at Giroudpuri and
the project for Development of Giroudpuri Tourist destination in Chhattisgarh has
been formulated with the same in mind and the movement of tourists expected to
the destination.

Role of overseas tourism offices

1192. SHRI NARESH GUJRAL: Will the Minister of TOURISM be pleased
to state:

(a) the aims and objectives of the Overseas Tourism Offices in promoting tourism,
especially Medical tourism and the outcome thereof;

(b) whether Government conducts periodic review of the working of Overseas
Indian Tourism Offices in terms of rise in foreign tourists' visits and exploring new

avenues; and

(c) if so, the details of such reviews undertaken during each of the last three
years and the current year along with the outcome thercof?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR.
MAHESH SHARMA): (a) The Ministry of Tourism (MoT), Government of
India, through its 14 offices overseas endeavours to position India in the tourism



